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TITET, 9 3T TG TREd HATA

st
T2 feeett, 7 519, 2017

AT, 769(37).—Fea T ALEHY, A (U Hamor qar =) srfafaaw, 1974 (1976 &1 6) #¥
1T 3 T g 5 i ITLTT (6) FTIT T& LRI T TANT Fd g0 |. F.3M. 814(3), arii@ 23 AT+, 2015
FIT ST & TSI, STETETO, A1 |1, @ 3, IUEe (i) § e qaiawor, a9 sfiv @y ahady §a1ad
H 9T ST T STTEEAT | Hoferied s Herred Fidl g, 70 -

ITH ATELAAT H -
(i) FH G 1 ST Y Hatad TAEAT F T\ 9¢ FAfiaq &7 §ed7 3T Fiatear Tt s,
FAT -
“1. 2l Wrﬁ-w q t% T, qETe, EAD EECE e
ERERELE
(i)  #H HEAT 3 ¥ FH GEAT 8 T f¥ IA Fateg waAteAr F v uw Mt w9 ger siw wfatear
TET SO, FA0q -
"3, | afeEg FHR, @ A= (@), BeE g9, a3
< faeett
4. | 7.dt. iz, s "f=E, S gareE, 41 G LS
S TR | AT, TS faoett
5. | ot . zmer, saw "fEE s B aeeEr, L)
TR, A T ATy THeEdd HATAT, T
et o ST amiAfase
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6. T, HARSH BT, Aergwre, AT gem, e
TR, A ST ATy THEdd HATAT, T
et

7. |t SSfa |9, oFeme, I W9 ggur fAEEer L)
ELE]

8. | ot Teww, srexer, FATeH TST WUV [T A q3

(i) W "EAr 10 S 399 "efdd Gfafsa & v 9w Futfead &7 gear i gfbatear wi so,
ERIGE
"10. AT i sRET, sTemed o yguur = q3E"

EIE]

[FT. /. 15014/21/2009-# =]
FE FH Hegdl, 94 ar=a

oo ; wer srfergmT, stfergmmT dear #1814 (37) arira 23 7T, 2015 FTRT 9T & 579 | TaR1iord hr
T oft 3w srferg=T TeaT F1.a. 1250(3) a1 72, 2015 51T TTaad ! gerad i T |

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 7th March, 2017

S.0. 769(E).—In exercise of the powers conferred by section 3 and sub-section (6) of section 5 of the Water
(Prevention and Control of the Pollution) Act, 1974 (6 of 1974), the Centra Government hereby makes the following
further amendments in the notification of the Government of India in the Ministry of Environment, Forest and Climate
Change published in the Gazette of India, Extraordinary, Part-11, Section (3), Sub-section (ii) vide number S.O. 814(E),
dated the 23 March, 2015, namely:-

In the said notification,-

(i) for seriad number 1 and the entries relating thereto, the following serial number and the entries shall be
substituted, namely:-

| “1 ‘ Shri S.P.S. Parihar, Chairman, Central Pollution Control Board Chairman”;

(i) for serial number 3 to serial number 8 and the entries relating thereto, the following serial number and the
entries shall be substituted, namely:-

“3 Shri Aniruddha Kumar, Joint Secretary (Thermal), Ministry of Power, | Member

New Delhi

4 Shri U.P. Singh, Additional Secretary, Ministry of Water Resources, | Member
River Development and Ganga Rejuvenation, New Delhi

5 Shri P.K. Dash, Additional Secretary and Financial Adviser, Ministry of | Member
Environment Forest and Climate Change, New Delhi or his nominee.

6 Dr. Manoranjan Hota, Adviser, CP Division, Ministry of Environment | Member

Forest and Climate Change, New Del hi
Shri Sanjeev Saran, Chairman, Uttar Pradesh Pollution Control Board Member
Shri Sri Lakshman, Chairman, Karnataka State Pollution Control Board Member”;
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(iii) for serial number 10 and the entries relating thereto, the following serial number and the entries shall be
substituted, namely:

’ “10 ‘ Shri Arvind Agarwal, Chairman, Gujarat Pollution Control Board ‘ Member”. ‘
[F. No. 15014/21/2009-CPW]

ARUN KUMAR MEHTA, Jt. Secy.

Note : The principal notification was published in the Gazette of India, vide notification number S.O. 814(E), dated the
23" March, 2015 and subsequently amended by notification number S.O. 1250(E) dated the 11" May, 2015.
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